IN THE HIGH COURT OF DELHI AT NEW DELHI
+ W.P.(C) 9639/2026 & CM APPLs. 44954-55/2026

MS AISHEGHOSH .. Petitioner
Through:  Ms.Nandita Rao, Sr. Adv. with
Mr.Ujjawal  Sharma, Mr.Ankur
Raghav, Mr.Subhash Chandran K.R.
and Mr.Anirudh K.P., Advs.

VErsus

UNION OF INDIA & ANR. ... Respondents
Through:  Mr.Tushar  Mehta, SG  with
Mr.Chetan Sharma, ASG along with
Mr.Ashish K. Dixit, CGSC, Mr.Umar
Hashmi, Mr.Amit Gupta,
Mr.Shubham Sharma, Mr.Naman,
Mr.Ayush ~ Kumar,  Mr.Abdullah
Shahid and Mr.Igra Sheikh, Advs.

CORAM:
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE TEJAS KARIA
ORDER
% 24.07.2026

1. Learned counsel for the parties have addressed the Court, however,

they remain inconclusive.
2. List on 27.07.2026 at 02.30 PM.

DEVENDRA KUMAR UPADHYAYA, CJ

TEJAS KARIA, J
JULY 24, 2026

“shailndra”

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 29/07/2026 at 00:35:45



